BEFORE THE AJUDICATING AUTHORITY )
(NATIONAL COMPANY LAW TRIBUNAL)
- AHMEDABAD BENCH

AHMEDABAD

C.P. (LB) No. 126/9/NCLT/AHM/2017

Present: Hon ble Mr BIKKI RAVEENDRA BABU
- - - MEMBER JUDICIAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11 10.2017

Name of the Company - Permall Wall_ace Pvt Ltd.
. - Vs
_ Na’rbada Forest -_InduStries : Pvt Ltd.

Section of the Companies Act: S

ection 9 of the Insolvency and Bankrur_)tcy '
COde | | _ | o | -
s.Nof NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION _ SIGNATURI‘ENJj:
1. H&”HUP A.S'U*F-”l - RV _ PU" PW ‘J"Jg
2. '

Proof of service of copy of application on Resp’ondent filed.

Apphcant is dlrected to serve notlce of date of hearmg along with copy oforderand
o ﬁle proot of serV1ce D _

List the matter on 24.10.2017 for objectlons of Respondent and for hearlng before '

admission. .
I!\' M IO (/

KKI RAVEEN DRA BABU

. o MEMBER JUDICIAL
Dated this the 11th day of October, 2017. -




